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(b) Social Action Groups normally 
organise· Legal Aid Programmes In their 
District or State. The field of operation of the 
Social Action Groups Is determined by their 
I8spect1va constitution 

Cc) No, Sir. 

(d) In view of reply to part (c),. the 
question does not arise. . 

(English) 

Repayment of ARDRS loans 

.1750. SHRI SHANKEASINH 
VAGHELA: WllltheMlnlsterOf FINANCE be 
pleased to state: . 

(a, w]1etherthe Union Governrnenthave 
received any proposal for extension of the 
period for repayment of loans granted under 
Agricultur~1 and Rural Debt Relief Scheme, 
1990 to State Governments; 

(b) If so, the details In this regard, Stat. 
wise; and 

Cc) the action taken by the Union Gov-
ernment thereon? 

. THE MINISTER OF STATE IN THE 
MINISTRV OF FINANCE (SHAI DALBIA 

SING"): (a) to (c). Under the Agricultural 
and Rural ~bt Relief (ARDR) Scheme, 
1990. formulated by the Govemmentof India 
for providing debt I8Def to the farmers, rural 
art,Isans and weavers, the State Govern-
ments.wereextanded loans by the Reserve 
Bank of 1nd18 (RBI) through the National 
Bank for Agricuhul8 and Rural Develop-
ment (NABARD) at a concessional rate of 
Interest of 10% per annum repayble In three 
equal annual Instalments by March and 
1991, 19"92 and 1993 to meet 50% share of 
the amounts written off by Cooperatives. 
These 10answe18 notglvenbyGovernment. 
Requests were received from soma of the 
State Governments, seeking extension of 
the period of repayment oftha loans beyond 
the stipulated perIod·of three years. The 
proposals were, howeVer, not agreed to by 
RBI as the terms of loans were already 
concesslonal. 

Share capital of RRBs 

1751. SHRIYAIMASINGHYUMNAM: 
Win the Minister of F~NCE be pleased to 
")late: 

(a) whatherthe Union Govemmenl have 
Increased the ~nI of share capital to be 
contributed to the ·Reglonal Rural Banks; . . 

(b) if so, whet,- the said capital has 


